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spot, Basi Kalan, w hich w h s  under 
consideration. Is that also included in 
this survey?

Shri K. D. M&laviya: Basi Kalan
and Hoshiarpur are under our pro-
gramme.
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Goa Border ,

*2023. Shri Assar: W ill the Minister 
o f Finance be pleased to state:

(a) whether Government have 
received any complaints against Cus-
toms Police on the Border near 
8awantwadi Banda; and

(b ) if so, what steps have been 
taken by  Government in the matter?

The Deputy Minister of Economic 
Affairs (Shrimati Tarkeshwari Sinha):
(a) There have been several com -
plaints. They are mostly with refer-
ence to applications o f  the rules relat-
ing to passenger’s baggage.

(b ) A ll complaints are thoroughly 
investigated end appropriate action is 
taken wherever considered justified.
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Shri Mahagaonkar: W ill the G ov-
ernment send any specific instructions 
to the customs authorities there in 
order to stop harassment o f the people 
in this Banda area in Sawantwadi?

Shrimati Tarkeshwari Sinha: There 
is no question o f giving general ins-
tructions like that because there is no 
general harassment. So, there is no 
question o f having general instructions 
issued. Now, as passage relaxation 
has been ordered by  the Government 
o f India, the harassment so far as 
passport and other things are concern-
ed is already mitigated. So far as the 
customs harassment is concerned, it 
cannot be  generalised becauae It 
depends on the persons, whether they 
are actually bringing out smuggled 
goods etc. So, this cannot be made 
into a general rule.




